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Hindustan Times, Delhi, 10/09/2025

NHRC notes report of corporal
punishment for several students

NHRC, India took suo moto cog-
nisance of a media report that
about 18 students at a government
school were subjected to corpo-
ral punishment by their teacher
after locking them inside a room
in Haflaganj area of Katihar dis-
trict, Bihar on August 21. Their
ordeal stopped when some parents
raised the alarm while visiting the
premises in connection with some
work. The Commission observed
that the news report, if true, raise
serious issues of vielation of the
human rights of the students.
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NHRC notes death of man
amidst torture allegations

NHRC, India took suo moto cog-
nisance of a media report that a
38-year-old man died amidst al-
legations by his family members
of torture at a de-addiction centre
in UP. He was declared dead at
ATIMS, New Delhi when brought
from the centre for treatment. Re-
portedly, he was shifted to this de-
addiction centre in Meerut district
from another centre in NOIDA,
According to the District Tobac-
co Control Cell, no de-addiction
centres in Gautam Budh Nagar,
UP, are authorised or registered
with the authorities.
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NHRC notes sexual abuse
of a T-year-old boy

NHRC, India took suo motu cog-
nisance of a media report that an
Imam sexually abused a 7-year-
old boy at a mosque n the Jha-
breda area of Roorkee district,
Uttarakhand.  Reportedly, the
victim boy had gone to study in
the mosque, The Commission has
observed that the contents of the
news report, if true, raise serious
issues of violation of the human
rights of the victim. Therefore, it
has 1ssued notices to the District
Magistrate and the Superinten-
dent of Police, Roorkee. calling
for a detailed report on the matter.
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NHRC notes rape and murder of a
10-year-old girl by caretaker

NHRC, India took suo moto
cognisance of a media report
that a 10-year-old girl was raped
and murdered by the caretaker
of a garden 1in Bihar on Aug 26,
2025, Reportedly, the perpetrator
hanged the body of the victim on
a tree to disguise the murder as
suicide. The victim had gone to
collect wood when the perpetrator
lured her with a guava to a room
near the garden before commit-
ting the heinous crime. The Com-
mission observed that the media
report, if true, raise serious issues
of violation of human rights.
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{ ‘LATHI-CHARGE' DURING ABVP

PROTEST }

NHRC seeks report
from chief secy, DGP

HT Correspondent
letters@htlive.com

LUCKNOW: The National Human
Rights Commission (NHRC) has
issued a notice to the Uttar Pra-
desh chief secretary and the DGP
seeking an urgent Action Taken
Report regarding allegations of
human rights violations during a
recent protest by ABVP mem-
bers against the Shri Ramswa-
roop Memorial University.

The notice, issued by a bench
presided over by NHRC member
Priyank Kanoongo, requires a
response within 15 days.

The action follows a com-
plaint filed with the commission
on September 7, alleging that the
university in Barabanki con-
ducted unauthorised LLB admis-
sions and disregarded clear
restrictions from the Bar Council
of India.

According to the complaint,
when students organised a

THE NOTICE,
ISSUED BY NHRC
MEMBER PRIYANK
KANOONGO,
REQUIRES A
RESPONSE WITHIN
15 DAYS.

peaceful protest against the uni-
versity’s actions, police officials
allegedly responded with an
“unjustified lathi charge,” result-
ing in injuries to many students.

The complainant further
alleged that the incident violated
the fundamental rights of the
students to peaceful protestand
free expression.

Taking cognisance of the case
under Section 12 of the Protec-
tion of Human Rights Act, 1993,
the NHRC noted that the allega-
tions “prima facie seem to be
serious violations of the human
rights of the victim.”
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~ SRMU: Now, NHRC seeks report on fake LLB
~admissions, police action on protesters

Times NEws NETWORK

Lucknow: National Human
Rights Commission took cog-
nisance of serious allegations
of fake law admissions and al-
leged police excesses at Ram
Swaroop Memorial University
in Barabanki, UP. Acting on a
complaint dated Sept 7, the
commission issued notices to
thechief secretary and DGP, se-
eking an action taken report
within15days.

According to the compla-
int, the university allegedly ad-
mitted students to its LLB pro-

gramme in violation of Bar Co-
uncil of India regulations.
When students staged peaceful
protest against irregularities,
police allegedly resorted to un-
justified lathi charge, leaving
several injured. The complai-
nant contended that the inci-
dent amounted to violation of
students’ fundamental rights
to peaceful protest and free ex-
pression, and demanded a
high-level probe, punitive ac-
tion against the university and
police officials and compensa-
tionto the injured.

The matter was heard on

Tuesday by NHRC bench chai-
red by member Priyvank Kano-
ongo, which found allegations
primafacieinseriousviolation
of human rights. NHRC direc-
ted state authorities to conduct
inquiry and submit report to
NHRC and to its registry via
email. Tension gripped SRMU
on Sep 1, when a protest by stu-
dentsturned violent,leadingto
lathi charge by police.

ADM Raj Kumar Singh Ya-
dav said 32 plots of govt land
were found encroached by the
university and added that furt-
her survey would continue.
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SRMU: NHRC seeks report on fake LLB admissions, police action on protesters

https://timesofindia.indiatimes.com/city/lucknow/srmu-nhrc-seeks-report-on-fake-llb-
admissions-police-action-on-protesters/articleshow/123794239.cms

TNN | Sep 10, 2025, 01.13 AM IST

Lucknow: National Human Rights Commission took cognisance of serious allegations of
fake law admissions and alleged police excesses at Ram Swaroop Memorial University
in Barabanki, UP. Acting on a complaint dated Sept 7, the commission issued notices to
the chief secretary and DGP, seeking an action taken report within 15 days.

According to the complaint, the university allegedly admitted students to its LLB
programme in violation of Bar Council of India regulations. When students staged
peaceful protest against irregularities, police allegedly resorted to unjustified lathi charge,
leaving several injured. The complainant contended that the incident amounted to
violation of students' fundamental rights to peaceful protest and free expression, and
demanded a high-level probe, punitive action against the university and police officials
and compensation to the injured.

The matter was heard on Tuesday by NHRC bench chaired by member Priyank
Kanoongo, which found allegations prima facie in serious violation of human rights. NHRC
directed state authorities to conduct inquiry and submit report to NHRC and to its registry
via email.

NHRC invoked its powers under Section 12 of Protection of Human Rights Act, 1993,
which empowers it to investigate violations of human rights and seek accountability from
state agencies. Tension gripped SRMU on Sep 1, when a protest by students turned
violent, leading to lathi charge by police. The demonstration was staged against alleged
irregularities, including questionable recognition of law degree, arbitrary fines and
expulsion of students who raised concerns.

ADM Raj Kumar Singh Yadav said 32 plots of govt land were found encroached by the
university and added that further survey would continue.
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"Lathi charge’ during ABVP protest: NHRC seeks report from chief secy, DGP

https://www.hindustantimes.com/cities/lucknow-news/lathi-charge-during-abvp-protest-
nhrc-seeks-report-from-chief-secy-dgp-101757444766125.html

September 10, 2025 | By HT Correspondent, Lucknow

The notice, issued by a bench presided over by NHRC member Priyank Kanoongo,
requires a response within 15 days.

The National Human Rights Commission (NHRC) has issued a notice to the Uttar
Pradesh government and the director general of police (DGP) seeking an urgent Action
Taken Report (ATR) regarding allegations of human rights violations during a recent
protest by ABVP members against the Shri Ramswaroop Memorial University near here.

The notice, issued by a bench presided over by NHRC member Priyank Kanoongo,
requires a response within 15 days.

The action follows a complaint filed with the commission on September 7, alleging that
the university in Barabanki conducted unauthorised LLB admissions and disregarded
clear restrictions from the Bar Council of India. According to the complaint, when students
organised a peaceful protest against the university’s actions, police officials allegedly
responded with an “unjustified lathi charge,” resulting in injuries to many students.

The complainant further alleged that the incident violated the fundamental rights of the
students to peaceful protest and free expression.

Taking cognisance of the case under Section 12 of the Protection of Human Rights Act,
1993, the NHRC noted that the allegations “prima facie seem to be serious violations of
the human rights of the victim.”

The Commission has directed the chief secretary and the DGP to get the allegations
inquired into and submit a detailed Action Taken Report.
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IRTEP! H BT WR gY ATST TT6l B TS HT AP AFATUSR TR A foram w7,
git & g1 aftg ok Sieiitht & Yo Aifesd

https://up.punjabkesari.in/uttar-pradesh/news/national-human-rights-commission-sent-
notice-to-chief-secretary-and-dgp-of-up-2210071

Edited By Mamta Yadav,Updated: 10 Sep, 2025 12:55 AM

did fef IR & ARG BEIRTE giHafic! § faRly TeRH & R Sifad Rda fagmf
URYg (31HTfdT) & Priddiell Tfgd BEN TR §U AIST 16l BI geAT Si Ribrd W AP
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Lucknow News: s fa=f IRTIs®T & IHRaeT AHINGT giaRid & fRYy uexH & rRH
3ifaa YR faandf ufvwg (sryTfau) & sriewais died SE IR ¢ A3 Tl &1 ueT &
PRI TR P AHARISR ST = 1 § form 31 SR & weres FReR (fafd) gerdi
g 7 39 S19d git & G ierd THU! M 9 Stoidl el WM & Aifed HodhR 15 fa
& 3R BT B RO daq 31 B
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IRTED! ATSTETS AT T AHATRIBR TRT A 7l R it ReR SR Sieidt &1
15 T A o A & s

TREIS IRYT| SRIED] 9 U Ugdd

https://www.bhaskar.com/local/uttar-pradesh/barabanki/news/human-rights-
commission-sought-report-in-barabanki-lathicharge-case-135879970.html
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IRTEPT H ABVP BEI WR ATSHITS UR AFAIUSR TN 6T, Y37 JRa-Sieidl |
o sraTq aaq

https://royalbulletin.in/uttar-pradesh/lucknow/human-rights-commission-upset-with-chief-
secretary-dgp-on-lathi-charge/article-104946

By R0ad gaifce o | Sep 10, 2025 05:54 AM IST
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IMARGEY AR ardiamsl R NHRC 9%, gil TR A 15 f&1 & i aaq

https://youthindiatoday.com/nhrc-strict-on-ram-swarup-university-lathicharge-seeks-
report-from-up-government-in-15-days/

By Youthindia | September 9, 2025
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Jharkhand man "'murders 2 women for revenge’, takes police to where he hid their
bodies, then “dies by suicide’

Shrikant Choudhary’s victims were a 23-year-old woman who police said was in a
relationship with him, and her friend, who was a witness to the first murder

https://indianexpress.com/article/india/jharkhand-man-murders-2-women-for-revenge-
takes-police-to-where-he-hid-their-bodies-then-dies-by-suicide-10240511/

Written by Shubham Tigga | Ranchi | September 10, 2025 06:58 AM IST

According to police, villagers had earlier warned Choudhary against the relationship and
fined him over Rs 1 lakh, but the affair continued.

A Jharkhand man, accused of murdering two women over what police described as a
case of “revenge over a love affair’, died by suicide on Tuesday following his arrest,
officials said.

Shrikant Choudhary was accused of strangling Soni Devi (23), with whom he was in a
relationship, and also of killing her friend Rinku Devi, who was the only eyewitness in the
case, police said.

The women had been missing since Thursday and Choudhary, a resident of Kharsan
village, was arrested on Monday, police said. After his arrest, he took the police to Golgo
Pahari forest, near Nimadih village in Jharkhand’s Giridih district, where he had hidden
the women'’s bodies.

Story continues below this ad

Sub Divisional Police Officer Rajendra Prasad told The Indian Express that after
Choudhary was brought back to the local police station, a crowd gathered outside.

“Villagers, especially women, gathered outside the police station demanding that the
accused be handed over to them. They said he had killed two women and should be killed
in the same way. They threatened that if handed over, they would kill him and go to jail
themselves. The situation became tense, but we managed to pacify the crowd,” Prasad
said.

The SDPO said that he then left the police station to attend a press conference. “By the
time | returned, | was informed that the accused had hanged himself in the lockup with a
cable wire and a flag rope. When discovered, he was still alive and was rushed first to a
local health centre and later to Sadar Hospital, about 70 km away. He died there during
treatment,” Prasad said.

Choudhary’s death, the SDPO said, was “completely unexpected”.

“‘We could not imagine he would take such a decision. He had listened to villagers saying
that even if he came out alive, they would kill him,” Prasad said.
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According to the officer, Choudhary had been in a relationship with Soni Devi for two
years. The woman, in her third marriage, had a husband lodged in jail in a murder case.
“Choudhary suspected her of having relationships with other men. He came back
from Mumbai, where he worked in the film industry, and killed her in the forest by
strangulation as a form of revenge. To erase evidence, he also killed her companion, a
middle-aged woman with seven children,” he said.

“This was not the first time they had met (in the forest). They used to meet like this every
time, and Rinku Devi would wait outside the forest to help the couple by informing them
if anyone approached,” the SDPO said.

According to police, villagers had earlier warned Choudhary against the relationship and
fined him over Rs 1 lakh, but the affair continued.

Prasad denied that there was any custodial violence against Choudhary and said the
National Human Rights Commission may conduct an inquiry.

“No one can say the police killed him. It was his own act. Legally, too, until the FIR was
registered, he could not be kept in the formal lockup. He used the small window of time
when officers were occupied with crowd control,” he said.
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NHRC Accepts Plea from Clinical Trial Subject Who Suffered Heart Attack

https://www.deccanchronicle.com/southern-states/telangana/nhrc-accepts-plea-from-
clinical-trial-subject-who-suffered-heart-attack-1902626

9 Sept 2025 11:30 PM IST

In addition, the petition sought a direction to the Director General of Police to take
necessary action on the two companies for duping innocent victims of clinical trials by
taking advantage of their illiteracy and financial conditions.

The case of Dipankar Dey, a clinical trial participant in Hyderabad who alleged negligence
after he suffered a heart attack, has reached the National Human Rights Commission,
with a case being filed seeking damages and action against the contract research
organisation (CRO) conducting the trial, and the sponsor manufacturing the drug being
tested on human subjects. (By Arrangement)

Hyderabad: The case of Dipankar Dey, a clinical trial participant in Hyderabad who
alleged negligence after he suffered a heart attack, has reached the National Human
Rights Commission, with a case being filed seeking damages and action against the
contract research organisation (CRO) conducting the trial, and the sponsor manufacturing
the drug being tested on human subjects.

According to advocate Rama Rao Immaneni, who filed the petition with the NHRC on
Dey’s behalf, the commission was asked to direct the CRO, Jeevan Scientific Technology
Ltd., a Hyderabad-based company conducting the trial in which Dey was a participant,
and Dr Reddy’s Labs, the sponsor of the trial for the anti-breast cancer drug Palbociclib,
to pay Dey a compensation of "1 crore for loss of pay, injury, and agony.

The petition said Dey, a labourer, volunteered for the trial on a promise by an agent. Rama
Rao said Dey was administered the breast cancer drug. After he suffered a heart attack,
“the ethics committee, along with the CRO & sponsor started coercing the victim to sign
on a declaration reporting complete cure, as the victim refused, ethics committee
deliberately disengaged from reporting the adverse event” to Drugs Controller General of
India, Rama Rao said.

The petition sought that the DCGI be directed to “immediately cancel licences granted to
Dr Reddy Labs and Jeevan Scientific Technology Ltd, and that the Director General of
Drugs Control Administration-Telangana may be directed to withdraw licences granted to
both companies “for conducting clinical trials on humans by clinically testing harmful
composition termed as Palbociclib any further.”

In addition, the petition sought a direction to the Director General of Police to take
necessary action on the two companies for duping innocent victims of clinical trials by
taking advantage of their illiteracy and financial conditions.( Source : Deccan Chronicle )
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Another gas leak in Boisar MIDC

https://timesofindia.indiatimes.com/city/mumbai/another-gas-leak-in-boisar-
midc/articleshow/123772815.cms

Sep 9, 2025, 12.54 AM IST
Another gas leak creates panic in Palghar's Boisar MIDC
Vishal Rajemahadik / TNN / Updated: Sep 09, 2025, 10:56 IST

Panic gripped Palghar's Boisar MIDC on Monday following another gas leak at a factory, just over
two weeks after a similar incident claimed four lives at a pharma unit. According to officials,
hydrochloric fumes leaked from a tank, prompting a police investigation and the filing of an FIR.

Another gas leak creates panic in Palghar's Boisar MIDC

PALGHAR: Another gas leakage in the Boisar MIDC on Monday evening created panic amongst
the people, though there were no fatalities.

On August 21, a gas leakage in Medley Pharma located on plot F-13 in Boisar MIDC, had killed
four of its employees, cognizance of which was even taken by the National Human Rights
Commission (NHRC), Delhi.

While this incident was still fresh in peoples' minds, today evening's gas leak was enough to
create panic. Cops and Fire Brigade reached the spot and cops could be seen interacting with
the aggressive crowd who were seen demanding answers about this gas leak. The staff present
in the factory during this leak was found safe.

This gas leak took place in Aarti Drugs Limited, plot T-150, around evening and was contained
by 7:10. A senior officer from the Director Of Industrial Safety & Health (DISH) said that these
were Hydrochloric fumes leaked from the flange gasket of the tank.

There was a leakage of HCL fumes from one of the tanks at Aarti Drugs. We have contained the
situation and are in process of filing a case under relevant sections at the Boisar police station,
said Palghar SP, Yatish Deshmukh, who reached the spot to assess the situation.
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NHRC notice to MP health dept, Indore DM over death of newborn due to ‘rat attacks

https://health.economictimes.indiatimes.com/news/policy/nhrc-notice-to-mp-health-dept-indore-
dm-over-death-of-newborn-due-to-rat-attacks/123776560

PTI Published On Sep 9, 2025 at 07:49 AM IST

The complainant has alleged that this "horrifying event highlights gross medical negligence and
a complete failure to ensure basic hygiene and patient safety", officials said.

New Delhi: The NHRC has issued notices to the principal secretary of the Madhya Pradesh's
health department and Indore's district magistrate over a complaint alleging that a newborn died
and others were injured due to "rat attacks" inside a hospital, officials said on Sunday.

The case, following the complaint related to the alleged incident, was registered by the National
Human Rights Commission on September 4, according to its proceedings.

In its notice, the NHRC has directed authorities that the allegations levelled in the complaint be
inquired into, and asked to submit an "action taken report within 10 days" for perusal of the
Commission.

The complaint, as per the proceedings of the case is, 'Network for Access to Justice'.

"As per the complaint received by the Commission, the complainant has reported a deeply
disturbing incident that occurred at Indore's MY Hospital, where a newborn tragically lost his life
and others were injured due to rat attacks inside the hospital premises," reads the proceedings.

Also, death of two newborn girls who had been bitten by rats in the ICU of the government-run
Maharaja Yeshwantrao Hospital, have been reported at the hospital recently.

The complainant has alleged that this "horrifying event highlights gross medical negligence and
a complete failure to ensure basic hygiene and patient safety", officials said.

Such a "lapse" not only breaches the trust of citizens in public healthcare, but also constitutes a
serious violation of the Right to Life and Health under Article 21 of the Constitution, reads the
proceedings.

In the complaint, it has been sought that immediate measures must be taken to improve
sanitation, pest control, and overall safety standards in government hospitals across the state, it
adds.

The allegations made in the complaint prima facie seem to be serious violations of the human
rights of the victims, the NHRC said.

"The Registry is directed to issue a notice to the Principal Secretary, Department of health and
Family Welfare, government of Madhya Pradesh, Bhopal, and DM, Indore, with directions to get
the allegations made in the complaint inquired into, and to submit an Action Taken Report within
10 days for perusal of the Commission," reads the proceedings.
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Infant deaths dent on state’s health services, says MP Dy CM Shukla

https://www.lokmattimes.com/national/infant-deaths-dent-on-states-health-services-
says-mp-dy-cm-shukla/

By IANS | Updated: September 9, 2025 21:25 IST

Indore, Sep 9 Madhya Pradesh Deputy Chief Minister Rajendra Shukla, on Tuesday,
chaired a meeting to review the ...

Indore, Sep 9 Madhya Pradesh Deputy Chief Minister Rajendra Shukla, on Tuesday,
chaired a meeting to review the current situation at Indore's government-run Maharaja
Yeshwantrao (M.Y.) Hospital where two infants died after being gnawed upon by rats.

Deputy Chief Minister Shukla, a senior BJP leader, who is leading the state's Health and
Medical Education departments, also reviewed the progress of ongoing investigation and
action taken so far against the medical staff at M.Y. hospital, one of the largest
government-run health institutions in Madhya Pradesh.

Principal Secretary of Health and Family Department, Sandeep Yadav, and
Commissioner of Medical Education Department, Tarun Rathi, who were present in the
meeting, briefed about the action taken in connection with the heart-wrenching incident.

After the meeting concluded, Deputy CM Shukla told that the department has issued
show-cause notices against three senior medical officials, including chairperson of M.Y.
Hospital, Ashok Yadav and In-charge of the department (where incident occurred) Brijesh
Lohati.

"Such incidents give a bad image for health services in the state, which won't be tolerated.
| have ordered for a fair and transparent probe into this matter and whoever are found
guilty will be punished. We have to ensure that such incidents are not repeated in the
state," he told IANS after the review meeting. Notably, the National Human Rights
Commission (NHRC) has took cognisance into the matter and issued a notice to the
authorities looking after the Health and Medical Education departments in the Madhya
Pradesh government.

The notices have been issued to Principal Secretary Sandeep Yadav and Indore District
Collector Asheesh Singh and has also sought their response including the action taken
report into the matter. On August 30 and 31, two newborns — both girls — were bitten by
rats inside the neo-natal ICU of the MY Hospital, one of Madhya Pradesh's largest
government-run medical facilities.

The two children subsequently died on September 2 and 3, with the hospital
administration attributing the deaths to pneumonia and septicaemia, respectively.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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Infant deaths dent on state’s health services, says MP Dy CM Shukla

https://www.socialnews.xyz/2025/09/09/infant-deaths-dent-on-states-health-services-
says-mp-dy-cm-shukla/

Posted By: Gopi September 9, 2025

Indore, Sep 9 (SocialNews.XYZ) Madhya Pradesh Deputy Chief Minister Rajendra
Shukla, on Tuesday, chaired a meeting to review the current situation at Indore's
government-run Maharaja Yeshwantrao (M.Y.) Hospital where two infants died after
being gnawed upon by rats.

Deputy Chief Minister Shukla, a senior BJP leader, who is leading the state's Health and
Medical Education departments, also reviewed the progress of ongoing investigation and
action taken so far against the medical staff at M.Y. hospital, one of the largest
government-run health institutions in Madhya Pradesh.

Principal Secretary of Health and Family Department, Sandeep Yadav, and
Commissioner of Medical Education Department, Tarun Rathi, who were present in the
meeting, briefed about the action taken in connection with the heart-wrenching incident.

After the meeting concluded, Deputy CM Shukla told that the department has issued
show-cause notices against three senior medical officials, including chairperson of M.Y.
Hospital, Ashok Yadav and In-charge of the department (where incident occurred) Brijesh
Lohati.

"Such incidents give a bad image for health services in the state, which won't be tolerated.
| have ordered for a fair and transparent probe into this matter and whoever are found
guilty will be punished. We have to ensure that such incidents are not repeated in the
state,"” he told IANS after the review meeting.

Notably, the National Human Rights Commission (NHRC) has took cognisance into the
matter and issued a notice to the authorities looking after the Health and Medical
Education departments in the Madhya Pradesh government.

The notices have been issued to Principal Secretary Sandeep Yadav and Indore District
Collector Asheesh Singh and has also sought their response including the action taken
report into the matter.

On August 30 and 31, two newborns — both girls — were bitten by rats inside the neo-
natal ICU of the MY Hospital, one of Madhya Pradesh's largest government-run medical
facilities.

The two children subsequently died on September 2 and 3, with the hospital
administration attributing the deaths to pneumonia and septicaemia, respectively.
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Indian Masterminds

A Family That Writes Together: Father-Daughter Duo Authors Comprehensive Book on
Indian Polity for Civil Services Aspirants

A Blend of Experience and Expertise: ‘Indian Polity’ Unveiled in Lucknow

https://indianmasterminds.com/feature-stories-on-bureaucrats-changemakers/father-daughter-
book-indian-polity-civil-services-143621/

Ayodhya Prasad Singh | September 9, 2025
Indian Masterminds Stories

Lucknow: In a remarkable initiative that merges administrative experience with academic rigor, a
new book titled “Indian Polity” has been released in the capital city of Uttar Pradesh. Co-authored
by 2013 batch IAS officer Apurva Dubey and her father, noted academician Prof. Sanjay Dubey,
the book aims to serve as a comprehensive and contemporary guide for UPSC Civil Services and
State Services aspirants.

This collaborative work, spanning over two years, not only brings together perspectives from both
field administration and political science scholarship but also reflects a deep personal journey for
the authors — particularly for Apurva Dubey, who is carving her own identity in the world of public
service and now, publishing.

Indian Masterminds recently spoke with Ms Apurva to gain insights into her book and her
professional journey.

The Writer's Journey: A Leap from Law and Governance to Literature

Ms Apurva Dubey, an IAS officer of the UP cadre, recalls how her interest in Indian politics and
constitutional law laid the foundation for the book:

“Indian politics is something that intrigues me... We were kind of banking on certain books, and
since Law was my optional, | felt | should try my hand at writing something substantial,” she said.

The result is a deeply researched, well-structured academic volume comprising 15 units and 93
chapters, covering a wide array of topics — from the Constitution and governance to lesser-
addressed themes like Northeast India, Criminal Justice System, Legal Aid, and more.

While IAS Apurva brought administrative insights from her experiences as District Magistrate of
Fatehpur, Unnao, and now as Director of State Urban Development Agency (SUDA), her father
Prof. Sanjay Dubey contributed a lifetime of academic wisdom gathered from prestigious
institutions like NCERT, Punjab University, and the National Human Rights Commission.

Behind the Scenes: A Collaboration Born of Mutual Respect and Shared Passion

The book was the result of a seamless partnership, despite the vast difference in their professional
spheres. As Apurva explained—

“Because my father is from an academic background and I'm from an administrative one, we
tried to bridge the gap — keeping the content both updated and insightful, but not so objective that
it lacks depth. We wanted readers to be able to form their own opinions.”
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The writing process itself was a learning curve for her —

“It was a great learning experience for me and a teaching experience for my father. We worked
in sync to ensure continuity in tone and thought throughout the book.”

According to IAS Apurva, her father’s retirement two years ago allowed him to dedicate time to
the project. While she handled the research and practical insights, he mentored her in the writing
process — reviewing drafts, guiding the structure, and ensuring academic accuracy.

A Balanced Book for Modern-Day Aspirants

This comprehensive book on Indian Polity is designed for aspirants of central and state civil
services, judicial services, and students interested in Political Science and Law.

Structured in 15 units and 93 chapters aligned with the UPSC syllabus, it covers recent legal
updates, key constitutional topics, and lesser-known themes like Northeast India and various
investigative agencies. The book features clear explanations, authentic sources, simplified
language, and detailed insights, making it an ideal self-study guide for competitive exams.

The book has been meticulously curated to address the current demands of the civil services
syllabus, incorporating latest developments such as-

Immigration and Foreigners Act, 2025
Supreme Court rulings on state legislature procedures
Presidential references under Article 143 (2025)

More than just a collection of facts, the book takes a conceptual and analytical approach—making
it equally useful for prelims and mains preparation.

“‘We didn’t want to create just another guidebook. A lot of books are either too condensed or
overly elaborate. We aimed for a balanced approach — crisp yet rich in content, detailed but not
overwhelming,” Ms Apurva explained.

A special effort has been made to present complex legal and constitutional concepts in simple,
accessible language, complete with tables, examples, and visual aids to enhance learning.

A Family Rooted in Public Service

The buzz around the book launch wasn’t limited to its content. The family background of the
authors also drew attention. Ms Apurva’s husband, IAS Vishakh lyer, currently serves as the
District Magistrate of Lucknow, making this power couple a strong example of dedication and
discipline in public life.

The father-daughter partnership, rare in the world of competitive exam publishing, symbolized the
merging of tradition with progress. Their collaboration is an inspiring story of how generational
wisdom and youthful dynamism can come together to create something truly impactful.

From Kerala Roots to National Service

Though originally from Kerala, Apurva Dubey’s educational journey took her to Sri Venkateswara
College, Delhi University, where she completed her graduation in English Honours.
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With Law and Public Administration as her optional subjects, she went on to secure an impressive
All India Rank 19 in the UPSC Civil Services Examination.

Since joining the IAS, her focus has remained consistent — public service, women empowerment,
and rural development. Her book, in many ways, is an extension of her efforts to make governance
and law more accessible to future administrators.

“We Wrote It for Aspirants Like Ourselves”

For IAS Apurva, the book isn’t just about exams — it's about demystifying governance and politics
for a new generation.

“We tried to write a book that we ourselves would’ve wanted while preparing. One that respects
the reader’s intelligence and curiosity, and doesn'’t just push facts,” she said.

When asked about the special message she’d like to convey to aspirants and readers, she
responded—

“Our endeavour was to make the content elaborative and yet crisp — helpful not just for exam
success, but also for developing a balanced understanding of the polity. | hope it suffices in both
regards.”

Looking Ahead: Hindi Version on the Horizon

The English edition of Indian Polity spans 846 pages, filled with footnotes, references, and
detailed chapters. The Hindi version is currently under translation and is expected to be released
in the next 2-3 months, further expanding its reach among students across India.

A Valuable Contribution to the Academic Landscape

In an environment crowded with polity books, Indian Polity by IAS Apoorva Dubey and Prof.
Sanjay Dubey stands out for its clarity, comprehensiveness, and contemporary relevance. It
reflects not just knowledge but also intent — an intent to guide, inform, and inspire.

As aspirants across the country begin their UPSC journey, this book promises to be more than a
tool — it's a mentor in print, born out of passion, perseverance, and public service.
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Neral ke "Sukun Empire’ Project par Bawal: Halal Lifestyle Ad se Macha Hungama

https://gallinews.com/neral-ke-sukun-empire-project-par-bawal-halal-lifestyle-ad-se-macha-
hungama/

Gallinews India, 4 hours ago

0 6 2 minutes read

Karjat ke paas Neral mein launch hua real estate project “Sukun Empire” apne “Halal Lifestyle
Township” wale ad ke wajah se abhi kafi controversy mein hai. Social media par viral is video
mein ek hijab pehni lady dikh rahi thi jo keh rahi thi ki township “like-minded families ke liye hai”
jahan bachche safe halal environment mein grow karenge.

News nation ki report k mutabik Is promo ke viral hote hi opposition parties aur Hindu
organisations jaise BJP, Shiv Sena (Shinde faction) aur VHP ne is project par sawal uthaye. BJP
leaders ne ise “Ghazwa-e-Hind propaganda” bola, jabki VHP ne ise “mini-Pakistan” aur “land
jihad” kehkar target kiya.

Dusri taraf, Muslim Islamic experts jaise Maulana Shahabuddin Razvi ne bhi is tarah ke
community-specific ads ki ninda ki h aur kaha ki aise behaveiuor unnecessary divide create karte
hain.

Ab dosto Waqt ke sath controversy itni badi ki National Human Rights Commission (NHRC) ne
bhi suo motu cognizance liya aur Maharashtra Government se detailed report mangi, kyunki
housing ko religion ke base par market karna constitutional equality ke khilaaf hai.

Batadein ki Pressure badhne par builder ne video delete kar diya, banners ko black cloth se cover
kar diya aur ek clarification note issue kiya ki unka maksad communal division nahi, sirf lifestyle
aspect highlight karna tha.

Lekin dusri hi janib sach yeh bhi hai ki India ke housing sector mein aisi problems pehle se hi
hain. Bohot saari societies openly apne by-laws ya informal rules mein likh deti hain ki flats
“Muslims ko nahi beche jaayenge” ya phir kuch jagah Dalits, North Indians, ya non-vegetarians
ko mana kar diya jata hai.

Yeh dono tarah ke examples ek hi cheez dikhate hain ki— developers aur societies apne business
aur buyers attract karne ke liye community angle ka use karte hain, chahe woh Hindu ho ya
Muslimbya phir koi aur dharm, Lekin asli sawaal yeh hai ki agar housing rules already RERA
(Real Estate Regulatory Authority) aur Constitution ke hisaab se banaye gaye hain, toh phir sidhe
sidhe unhi par amal kyon nahi hota?

Nazreen,
Aaj ke context mein Neral ka ‘Sukun Empire’ case ek bada reminder hai ki housing ko community
ke base par bechna sirf communal tension create karta hai.

Darasal Housing ek fundamental right aur commercial service hai, jisme buyers ko religion ya
caste ke base par segregate karna na sirf illegal hai balki samajik harmony ke liye bhi khatra hai.
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Man Sells Library to Fund Wife’s Studies, She Becomes Police Officer and Leaves Him

https://www.mypunepulse.com/man-sells-library-to-fund-wifes-studies-she-becomes-police-
officer-and-leaves-him/

Pune Pulse Desk September 9, 2025

Haryana — A shocking case has surfaced from Haryana’s Palwal district where a man has accused
his wife of deceiving him by concealing their marriage and securing a job in the Delhi Police.

The complainant, Pritam, alleged that during the verification process, his wife falsely declared
herself as unmarried, despite being married to him. He said the truth only came to light later. After
completing her police training in February 2025, his wife reportedly left for her parental home and
cut all contact with him.

When Pritam went to bring her back, her family refused, claiming the marriage was not socially
recognized. His wife too categorically refused to live with him.

Complaint Filed

Pritam has lodged complaints with the Haryana Chief Minister, the National Human Rights
Commission in New Delhi, and the Delhi Police Commissioner. He claimed that his wife is
pressuring him for divorce and accused her of deliberately hiding their marriage details.

In addition, he has approached the court under Section 9 of the Hindu Marriage Act, seeking
restitution of conjugal rights. The hearing in this case has been scheduled for February 2026.

How It Began

According to reports, Pritam, a 26-year-old resident of Badoli village in Palwal, had started a
library in 2021 to help students preparing for government jobs. It was here that he met the woman,
a resident of Rajiv Nagar. Their friendship gradually turned into love, and they decided to get
married.

On January 4, 2023, the couple tied the knot at an Arya Samaj temple in Ballabhgarh and began
living together in a rented flat. Around the same time, his wife applied for recruitment in the Delhi
Police.

Pritam claims that to support her education and exam preparation, he sold his library and even
some land. He also provided her with financial and academic help to clear both the written exam
and physical test. In February 2024, she was called for training.

However, once her training ended, she refused to continue living with him, leaving Pritam battling
both personal and legal struggles.
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Wife Cheats Husband - How a Palwal Man Sold His Library, His Land, and His Heart — Only
to Be Abandoned

https://www.indiaherald.com/Breaking/Read/994846582/Wife-Cheats-Husband-How-a-Palwal-
Man-Sold-His-Library-His-Land-and-His-Heart-Only-to-Be-Abandoned

The story of 26-year-old Pritam from Palwal, Haryana, mirrors the infamous case of SDM Jyoti
Maurya and her husband Alok Maurya. It is a tale of love, sacrifice, and betrayal that raises tough
guestions about trust, ambition, and the human cost of broken promises. Here's how the
shocking events unfolded:

1. A Library That Became the Beginning of Love

In 2021, Pritam set up a library in his village, Barauli to help youth prepare for government jobs.
It was here that he met a young woman from Rajiv Nagar. Their friendship turned into love, and
soon, Pritam introduced her to his family.

2. Marriage With Dreams in Their Eyes

On 4 january 2023, the couple tied the knot at arya Samaj Mandir, Ballabhgarh. With hopes of a
new life, they moved into a flat together. It looked like the perfect story of two dreamers building
a future hand-in-hand.

3. His Sacrifices, Her Ambition

When his wife applied for the delhi police recruitment, Pritam stood by her. To fund her studies
and preparation, he went to heartbreaking lengths — selling not just his library, but even a portion
of his ancestral land. Every sacrifice was a step toward her success.

4. The Hidden lie in the Verification

Pritam later discovered a devastating truth — during police verification, his wife declared herself
unmarried. The very foundation of trust crumbled. Yet, he still supported her through her written
and physical exams.

5. The Turning Point: Training and Silence

In february 2024, she was selected for delhi police training. But once it ended in February
2025, instead of returning to her husband, she went straight to her maternal home. When Pritam
went to bring her back, she refused outright to live with him.
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6. From husband to Complainant

Crushed and betrayed, Pritam has now approached the Chief minister of Haryana, the National
Human Rights Commission, and the delhi police Commissioner. He alleges fraud, emotional
exploitation, and concealment of marriage in official documents. He also claims that
his wife is pressuring him for a divorce and even threatening him.

7. Alove story That Turned Into a Legal Battle

What began as a story of youthful love and shared dreams has now spiraled into a fight for justice.
Pritam’s journey — from opening a library for others to selling it all for his wife’s future — has
ended in betrayal and legal struggles.

% Bottom Line:

This is not just Pritam’s story; it is a grim reminder of how trust, ambition, and exploitation can
shatter lives. A man who gave up everything for love now finds himself standing alone, demanding
justice.
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e O dXe &1 eI A ToR @1 § 98 fhad A vt 7 2. oe B Seer Agd Rig Ao §
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IEI7 BT "3 T 3R ITeB! TRIT TR YATRUI & O SRIY A7E 1Y & T8 TR I3 8. R3S
F ded ol TSR} fAdd B 3113 8 ITH R 7 WieR forar & f gmig & 20 91 § wap +ff emfaror
TSI gaN 8. SV H S HT HIRIA ¢ Sl G TRPR 3R & AT Sierdl § IV P v | T faar sirar
2. 331 Tl 3R 38 TR WIR F SRAR E.
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TORRRQR & HHRT Algcdl o U g1 B aTel HIHET T ST ], gt dct Ul 89 WR RieR A Uait
I ARUIE HR R J e fean. REar 3 7R o1 § wrufiet ol a1 5. A 36 A5 3R I8
AMAIISHR TN A Ug 7T 8. HHaIeR ifidad T0.%. 313 Het HIals B AF 3 ©.
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TTOT LE0T JMAT | GOlFARER, 09 RIdaR 2025, (317 09 RIdaR 2025, 5:38 PM IST)

TOFARYR f7al & R YT & Siifd HrRT Aiged ¥ U 1HR Amar = 31 . a8t 9 Uer §1A
TR Ul 30T Tell bl ARUIC R WR 9§ Feprer 3. 78 Are 3e APy SR o9 HHAUSR STanT
I Ugd T R,

HifSar 3 TR U1 # 30 e JUE 3RAM g I HRR & AP Uit ool oels g, 399

3R T fob 21l § ugd ufd = Y3 THBRY a3 il faar. 1l & o1g 9 81 39 IR G s Bl
TR &Y STt X@T 3R 31y U 1 ITMa! DT HIRR gIcll g1,

Ufd 7 ARYIE &R Ual &l @R I fHepran

fifgar 3 garn & oy 2023 § ITH! e HRR A g8 . ¢ & I9g ufd 7 garn o1 i 9%
TZde HUHt T 3 Ug R HRRG 7, Al a1 H J=arg I o R U 9ed 75, 399 s1avg
I HTHOR §IhHR IgH Pi DI Dl Ta1.

3BT el ¢ b ufd TR AR BT 1. 91 S O & J1¢ UdreT 3R 9¢ TS, M/IBR 34
R Y Fora g mr. 39 a1g I U T 3M1deT < ufd 3R TR Ue & s Ama gof
BN

fifgar ot Rrera R gfem 3 <o foar Ha

HHQ Pt WA AFATYSR SHfgedl TH.%. 3 &R I8 8. 301 &gl fb I8 3rdd 7R Amer g 3R
fifgdr &1 = feam & fore Sma & I SHeRt & 1S 7. St B peR o et Tife drfe
TS § Ut g3l B Akl Sl Tob.
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muzaffarpur local news: a3 Sar fob U8 AHa HTH! TTHR § 3R U8 Had Te Afgel
B! g TET § ofc Afgensit & G iR SRIBRY | F[ST g Hel 8. 314 Pel i 9
& o B IR A &... 3R U¢

TR YR fT8R & o TeR & SR Higed H U ARGl o W1y gfed g ge-l
3 IS ® FHYR AT €. 3R g b =it &I OFH ¢ & §1¢ Ufd - ARUTE &R Afgdl &1 &R
Y a1eR {epTer faa. ifee 3 TR YT H HrHel a6l B & W1y 81 AP T4 I HAaNIdR
T off Rrerad &t 3. Afan 3 I fob 3! M ¥ 2023 H HHRT Higed Hari dae
3RAM g I HRR & 1Y g8 N, WM & ERM Jaw 3 30 IR F Tad THGRT o o,
39 gl foar ot i a8 ol Ut 8§ 3o UG IR HRIRd & dfdH, fdarg & a1g 9R-4R w=m
T 3 AT TR A Ga BI 371 g3 Heq™ B oll. 3HP a1 H ST Ao TR
ORaTRes St 3T T ! IR B,

fifear 7 oIy @ i M & $ g AeH! 918 I IS Ufd Gaol & 19 WR U ST A7
B . faRiYy B W 31U & ARt wrar U1, fifsar sar § fe fufa aa ik fors 18
Sd 39D U Tl g5, 3¢ & o H & 91G Ufd HT 941 3R e T, 31 o 9% St
YdfSd BT g 3R 3idd: 3§ 37 ARUIE R TR I e Heprat faa.

R A B RIHrd dex Afgar TR U R Ug! 3R 30 Y §U e & Rabrd ol
II5. 3T 1Y BT SHYTHT TH.P. NP1 Aag I I I 3R AP AAIMIBR ST H
1t T gt R g, HfgaT 3 San for g8 A 1wt 1R § SR I8 wad U Afgar
& TR TG ¢ dfeh Afgarsit & T 3R BRI I ST g3 TET 8. 3611 ol b 9
BT T §H IR AR BT TAIFSd H=A1 THS & ol THATS @,

RS 3 T 3R SNT ¥ =19 &1 ER TS 8. IUHT Hel § [P aINal IR T H1ars
1 WY difes T g1l o1 GRIghy 7 8. W Al o1 Be1 ¢ i T8 Al § @fid =g
1 SRR BIchl ¢ alidp Ulfsd Afgamsfi o gRaf iR T fHd o,
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